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IN THE OCENTRAL AJMINISRIATIVE TRIGBUNAL

PRINCIPAL BENCH 4:/
NI DILET

0a No,2073/36 Date of decision 12.11.71996
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Hon'ble Smt,Lakshmi Swuaminakbban, Manber (3
Hon'sl2 Shri K,Muthukumar, Member (H)

Shri Narpal 3ingh s/o Sh.Bherut 53
R/o H.No.64, 3sua Nagar, Ghaziab

a
0ffice Phone Mechanic,50C Phone-11,
Ghaziabzd(Up

{None for the applicant)
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. The Unicnd of India(Through its Secretary)
Ministry of Communiceztion,
Janchzar Bhawan, N=2u Delhi.
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. The Ganeral Manajer,
Talecom,District Ghaziabad(UP}
3. CuGuailaT(W)
UeP.Telecom,Circle,Dehradun{UP)
cee. t@spondents
(Non= for the parties,)
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(Smt.Lakshmi Suaminathan, Mamber (J)
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N for the applicant, aven gn the sscond call,
we note that none had agpeared on bcehalf of the apnlicant
svan on the previsus datz i,.2, 11,11, 1996,

In the ghove circumstanc s, this 0.:, is dismi
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(KoMuthukimar) (Smt.Lgkshmi Swaninetttan)
Member (4) Memb ez (3J)
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